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MATTERS UNDER RULE 377

(i) Connecting Udaipur and Delhi by a
Superfast train, .
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(ii) Financial Assistauce to Kerala to
meet drought situation in the state,

PROF. P.J. KURIEN (Mavelikara) :
Kerala is under the grip of a severe and
out of 1300 villages in the State 900 have
already been declared drought affected by
the Government of Kerala. Never before
in the history of Kerala has witnessed a
drought ot this magnitude. Not only that
the prices of rice and other commodities
have shot up, but also they are scarcely
available in the market. In many villages
the situation is so grave that people are not
getting even drinking water.

The economy of the State is on the
verge of ruin. Adding fuel to fire, the
power generation has fallen steeply resulting
in loss of revenues to the exchequer and
fall in production in the industrial sector.
All these have created an unprecedented and
very serious situation demanding the
immediate attention of the Central Govern-
ment. If the Central Government do not
rush to provide necessary assistance, the
consequences will be alarming, as the
situation may lead to starvation-death and
spreading of epidemics,

In view of the above serious situation,
the Kerala Government have asked for a
special assistance of Rs, 200 crores from the
Centre. This amount itself is too meagre
considering the gravity and magnitude of
the problem. The Chief Minister of Kerala
has also met the Prime Minister and
Finance Minister and made representations
in this regard.



